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quity Committee that have been 
accepted by Government;

(b) the recommendations that have 
been implemented; and

(c) the reasons for not accepting 
other recommendations?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) to (c). 
A  statement is laid on the Table of 
Lok Sabha. [Placed in Library. See 
No. S—169/57],

Shri Bahadur Singh: May I know, 
vith regard to items 54 and 55 of the 
statement which are applicable to the 
Western Railways only, the recom
mendation by the Committee is that 
the frequency of services in the morn
ing should be increased between 9 and 
11-30 hours and in the evening it 
should be increased between 15-0 and 
20-30 hours. The reason for not 
accepting it was that there was short
age of stock. I want to know the 
probable tu*e by which the stock will 
be available.

Shri Shahnawas Khan: The shortage 
of staff may be due to flu. 'A s the hon. 
Member is aware, we have undertaken 
certain works in connection with the 
remodelling of station yards, plat
forms, etc. As soon as these works 
are completed, we will try to intro
duce more trams and increase the fre
quencies.

Sliri Bahadur Singh: Item 32 is 
about foot-rests and handle-bars pro
vided next to the buffers in the old 
EMU stock on the Central Railway 
which are to be removed to prevent 
passengers from riding outside the 
stock. It has been accepted thus: "Hie 
Central Railway has been asked to 
take necessary action”. I want to 
know when these instructions were 
sent tu the Central Railway and has 
the Government received any intima
tion whether they have taken any 
action or not by this time

Shri Shahnawas Khan: There are 55 
recommendations and it w ill take a 
long time to give information on each 
one pf them. I could give them, of

ouurse. I can give the information to 
the hon. Member outside the House.

Mr. Speaker: This must have been 
admitted as unstarred question; some
how it has got in here. In regard to 
such questions, hereafter I will have 
to watch over them. In the first ins* 
tance, they will be treated as unstar
red questions. After the information 
is obtained, if any further elucidation 
is necessary, there may be a starred 
question.

Shri T. B. Vittal Kao: The report
was submitted to the Government two 
years ago and it was under considera
tion. Naturally; to know what action 
has been taken, we will put a question 
and that has to be starred.

Mr. Speaker: The hon. Member
wants to know (i) what are the re
commendations, (ii) what are the re
commendations that have been imple- 

« mented and (m) what are the reasons 
for not accepting the others. Shall we 
have a huge report here and cany on? 
Schedule A containing all the recom
mendations, Schedule B containing , 
the recommendations that have been 
implemented and Schedule C contain
ing detailed reasons why others have 
been rejected No doubt it has been 
admitted, but it must have been ad
mitted as an unstarred question.

Lady Hardlnge College, New Delhi

•656. Shri V. P. Nayar: Will the 
Minister of Health be pleased to state:

(a) whether it is a fact that no new 
admissions of boy students were made 
this year to the Lady Hardinge Medi
cal College, New Delhi;

(b) if so, the reasons therefor; and

0 (c) whether any changes have been 
made in the administration of this 
College?

The Minister of Health (Shri Kar- 
markar): (a) and (b). It has been 
decided that no male stud*, it, should, 
for the present, be admitted to the 
Lady Hardinge Medical College pend
ing the decision of the Punjab High



7*03 Oral Answers 6 AUGUST 1957 Oral Answers 730*

Court on the writ petition filed by cer
tain. private persons. 100 itudents axe 
being selected for admission to the 
composite Medical College based on 
the Irwin and other hospitals In Delhi. 
The sixty women students will be 
accommodated in the Lady Hardinge 
Medical College and separate arrange
ments will be made for the teaching 
of 40 male students.

(c) No.

Shri V. P. Nayar: In view, of the 
fact that we have comparatively 
fewer number of women doctors in 
our country and the need for a great
er number of women doctors, may I 
know whether Government will keep 
this institution exclusively for women 
students?

Shri Karmarkar: The whole ques
tion is under consideration.

Shrimati Kenuka Bay: In view of 
the fact that women’s organisations, 
including the All-India Women’s Con
ference, have put forward the demand 
that this college should be kept 
reserved for women for the present, 
may I know when this consideration 
will be over?

Shri Karmarkar: We are trying to 
expedite that as much as possible.

Shrimati A. Kale: Is it a women’s 
college or a mixed college?

Shri Karmarkar: Till last year it
was a women’s institution; this year, 
it was sought to be made a mixed 
institution.

Shrimati Parvathl Krishnan: If the 
matter is still waiting for the decision 
of-the Punjab High Court, what was 
the purpose in recruiting the male 
students with a view to including 
them in this college later on?

Shri Karmarkar: On the merits of 
the question, it was decided that men 
students also should be admitted into 
this women’s college. In the mean
time, a civil suit was filed, a writ 
petition was filed, before the Punjab 
High Court Pending that naturally 
the Government has to wait for the 

Court.

Or P. SnWbarayan: What will be the 
position if the Punjab High Court 
decides that this institution will be 
kept exclusively for women students?.

Shrimati Parvathl Krishnan: That 
was 'What I also wanted to know.

Mr. Speaker: What is the hurry to- 
recruit when the Punjab High Court 
is considering the writ, petition?

Shri Karmarkar: The4 recruitment
had already begun; what had gone on 
could not be stopped.

Shrimati Parvathl Krishnan: When 
the students were granted admission  ̂
at what stage was the writ petition* 
filed before the High Court?

Shri Karmarkar: I am quite posi
tive that the writ petition was made 
after we commenced our plan. That 
was the difficulty. If at the time the 
writ was filed our plans were not 
going ahead, we would not have gone 
ahead with the plans.

Shrimati Parvathl Krishnan: It is
not a question of plan; it is a question 
of admission.

Mr. Speaker: They have started
admitting and therefore they are 
continuing.

Export of Ltefiis

*657. Dr. Ram 8nbhag Singh: Will 
the Minister of Food and Agriculture 
be pleased to state:

(a) whether Government have pre
pared any scheme to develop large- 
scale export of Uchis to the U.S^l.;

(b) if so, whether that scheme 
included the setting up of any dehy
dration centres for dehydrating that 
fruit; and

(c) the approximate quantity at 
lichis which may be available per' 
year for export? ‘

The Minister of Co-operation (Dr. P. 
S. Perihmakh): (a)4ud (b). A  scheme 
for setting up a pilot plant in UP. fa r




